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AUDITED FINANCIAL RESULTS FOR THE PERIOD ENDED ON 31.03.2022

MERUSHIKHAR REALTY LLP

RELEVANT PARTICULARS

https://gold.samil.in between 12:30 pm to 3:30 pm. For detailed Terms and conditions, please log into given website. In case of deceased borrower, all

conditions will be applicable to legal heirs.

Debtor

3. |Authority under which Corporate
Debtor is incorporated / registered

Registrar of Companies, Bangalore

District

107305006693 |

Loan A/C No. | Customer Name Loan A/C No. | C Name Loan A/C No. | Name

1. |Name of Gorporate Debtor MERUSHIKHAR REALTY LLP Branch Name: Arsikere Ssenos012741 | Sorpan = Branch Neme: Manipal
- ~ 281305004495 | Dhanapala * ures| 007205002421 | Suman Rajesh Rao

2. |Date of incorporation of Corporate|22nd September 2014 E ronch o: Hospor___ Branch Name: Mudhol

408405000669 | Moula Husen

Branch Name: Hubli

141305005696 | Ramesh Halingali

Branch Name: Ramdurg

015705017059

Abhinandan Angadi

015705016520

Vilas Sevale 378305004004 |

Parveen Begum

Sushant Maruti

017605009947
Asogekar

015705016715

Basavaraj

y ) n Bhagavgntgpua
4. [Corporate Identity No/ Limited Li-|AAC-7415 Branch e - Branch Name Jovarer O et Noamar St
ablllty Identification No. of COTDO' 241705001578 Shivaraj 413405001758 | Kishan » 309905000384 Hanumantappa
Lakshmeekant i< Hanumantappa
rate Debtor Pagad 398705001423 | Sunita Patil 309905000386 | Duggeppa Duggepp

5. |Address of the Registered Office
and principal office (if any) of Cor-
porate Debtor

2, SOLUS 11TH FLOOR, 1ST CROSS,
J.C.ROAD, BANGALORE Karnataka
560027

Branch Name: Chinchali

Branch Name: Karatagi

309905000506

K Venkatesh

651405013120 | Sadashiv Siddappa
Hosure

281405003829

Parasappa
Pa

Branch Name: Terdal

650005006364

Branch Name: Chitapur

Branch Name: Karkal

412505002124 | Anand H

143105003349

Chidananda

Siddappa Galahgali

Vinod Acharya

6. |Insolvency commencement date in
respect of Corporate Debtor

Date of the Order - 30th May 2022
(Date of Receipt of the order - 6th June 2022)

412505002130 | Umesh S

Branch Name: Tikota

Karwar 650805006821 |

Branch Name: Dharwad

106305002438

Mubarak M Halli

Chetan Subhash
Tendulkar

650805006864 | Jetteppa Hadimani

017005010167 | Nityanand Shetty

7. |Estimated date of closure of Insol-
vency Resolution Process

26th November 2022

8. |Name and registration number of
the Insolvency Professional acting
| |as Interim Resolution Professional

Mr. Nataraja Nanjundaiah
IBBI/IPA-003/IP-N00304/2020-2021/13296

(b) Details of authorized represent-
atives are available at:

9. |Address and e-mail of the Interim{3108, First Cross, Mariyappana Palya,
Resolution Professional, as regis-|Bangalore — 560021, Karnataka
tered with the Board Email ID: nnataraja491@gmail.com

10. [Address and e-mail to be used for|3108, First Cross, Mariyappana Palya,
correspondence with the Interim|Bangalore — 560021, Karnataka
Resolution Professional Email ID: merushikharrealtycirp@gmail.com

11. |Last date for submission of claims |23rd June 2022

12. [Classes of creditors, if any, under|Not Applicable (as per the information
clause (b) of sub-section (6A) of|available with the Interim Resolution Pro-
section 21, ascertained by the in- |fessional)
terim resolution professional

13. [Names of Insolvency Professionals|Not Applicable
identified to act as Authorized Rep-
resentative of creditors in a class
(Three names for each class)

14. | (a) Relevant Forms and https://ibbi.gov.in/home/downloads

Not Applicable

Notice is hereby given that the National

June 2022)

The financial creditors shall submit thei

electronic means.
A financial creditor belonging to a class

professionals listed against entry No.13

Submission of false or misleading proofs

Date: 9th June 2022
Place: Bengaluru

1B

ordered the commencement of a corporate insolvency resolution process of the
Merushikhar Realty LLP on 30th May 2022 (Copy of the order received on 6th

The creditors of Merushikhar Realty LLP are hereby called upon to submit their
claims with proof on or before 23rd June 2022 to the Interim Resolution Profes-
sional at the address mentioned against entry No. 10.

only. All other creditors may submit the claims with proof in person, by post or by

, as listed against the entry No. 12, shall
indicate its choice of authorized representative from among the three insolvency

class [specify class] in Form CA — Not Applicable

| Company Law Tribunal, Bengaluru has

r claims with proof by electronic means

to act as authorized representative of the

of claim shall attract penalties.
Nataraja Nanjundaiah
Interim Resolution Professional
BI/IPA-003/IP-N00304/2020-2021/13296

Branch Name: Kotturu

017005010162 |Vivekanand Dalawai

566865000463 |

Kotreshi K 302505000489 |

Ramesh Mardi

Date : 10.06.2022
Place : Udipi, Dharwad, Uttar Kannad, Gulbarga, Yadgir,

\Hassan, Kodagu, Belgaum, Bagalkote, Bijapur, Bellary, Koppal

S/

Authorised Officer

For ICICI Bank Limited /

PUBLIC NOTICE

| R.Mahendravarma practicing Advocate
at Bangalore with my colleagues at before
said address from last 17 years and now |
confirms that | issuing public notice on
behalf of my client Smt.Asha.C, situated
at Vinyakanagara, Hesaraghatta village
and Hobli, Bangalore North taluk and she
is the Owner of Property bearing Property
bearing No.95 and V.P.Khatha No.1118/95
and PID No.150200 203000223904,
Hesaraghatta Hobli, Bangalore North
taluk and now she has misplaced
following original sale deed bearing
document No.17356/2004-05, Stored in
C.D.No.YAND95 and same document
registered before sub-registrar Yelahanka
Bangalore pertains same property on
10.05.2022 at Hesaraghatta and other
related previous documents and after she
has searched same document
everywhere rooming on same day but she
has unable to get same original document.

Any person find the Original mentioned
below please hand over the same
document to under signed person or
Soladevenahalli Police Station.

R. Mahendravarma, Advocate,

#42, R.G.nagar, M.S Palya, Bangalore-97.

The State Level Environment
Impact Assessment Authority,
Karnataka (Constituted by
Ministry of Environment &
Forests. Government of India)
has issued Corrigendum for
Environmental Clearance
(Corrigendum issued for
modification & expansion with
total built up area of the project
7,01,343.22 sq.m) of Mixed-use
development project “Divyasree
Technopolis" at Sy. No. 36/2 (P)
of Yamaluru & Sy. 123, 124, 125,
126/4A etc., of Ammani
Bellandur Khane Village, Varthur
Hobli, Bengaluru East Taluk,
Bengaluru of M/s. Divyasree
Infrastructure Projects Pvt. Ltd.,
“Divyasree Chambers”, A Wing,
#11; O'Shaugnessy Road,
Bangalore-25 vide letter No.
SEIAA 14 CON 2019 Dated 19th
May 2022. The said copy of
Environmental Clearance is
available with the website of the
MOoEFCC/SEIAA, Karnataka at
http://seiaa.karnataka.gov.in/or
http:environmentclearance.nic.

by an order dated October, 8,2021 passed by Hon'ble NCLT Kolkata)

Head Office: Plot no. Y-10. Block EP, Sector-V, Salt Lake City, Kolkata-700091
Registered Office: Vishwakarma 86C, Topsia Road (South), Kolkata-700046
Email:sefpl@srei.com Website:www.srei.com

POSSESSION NOTICE

(For Immovable Property)

[Rule 8(1) read with Appendix IV of the Security Interest (Enforcement) Rules, 2002]
WHEREAS,

The undersigned being the authorized officer of SREI Equipment Finance Limited ("Srei") under
the Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
("Act") and in exercise of powers conferred under Section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 ("Rules"), issued a Demand Notice dated 10th March, 2022
under Section 13(2) of the Act calling upon the Borrower, namely, Vijay Engineering Equipment
India Private Limited at D No 38/3394-1 Ramanjaneyapuram Cuddapah, Andhra Pradesh 516002 and
at #8-2-686/K/27, Kimtee Enclave, Road no 12, Banjara Hills, Pin 500034 and Mortgagor Chavva
Vijay Shekar Reddy #8-2-686/K/27, Kimtee Enclave, Road no 12, Banjara Hills, Pin 500034 to repay
the amount mentioned in the said notice, being Rs.160,22,27,670.98/- (Rupees One Hundred Sixty
CroreTwenty Two Lakhs Twenty Seven Thousand Six Hundred Seventy and Ninety Eight paise
Only) payable and due as on 23rd February, 2022 together with further interest thereon, costs,
charges and other monies until payment or realization, within 60 days from the date of receipt of the
said notice.

The Borrower having failed to repay the amount, notice is hereby given to the Borrower and/or
Mortgagor in particular and to the public in general that the undersigned has taken symbolic
possession of the said property (as described hereinbelow and belonging to the
Borrower/Mortgagor) in exercise of powers conferred on him under Section 13(4) of the Act
read with Rule 8 of the Rules on 08 June, 2022.

The Borrower and/or Mortgagor in particular and the public in general is hereby cautioned not to
deal with the said property and any dealings with the said property will be subject to the charge of
Srei for an amount of Rs.160,22,27,670.98/- (Rupees One Hundred Sixty Crore Twenty Two Lakhs
Twenty Seven Thousand Six Hundred Seventy and Ninety Eight paise Only) as on 23rd February,
2022, together with further interest thereon, costs, charges and other monies.

The Borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect
of time available, to redeem the secured assets and repay the aforementioned dues to Srei.

DESCRIPTION OF THE IMMOVABLE PROPERTIES

REVENUE ACCOUN IT AND LOSS ACCOUNT
. (Amount in Rs. Lak
(Amount in Rs. Lakhs) .
Particulars For the For the .
Particulars Fire Marine Miscellaneous Total eriod ended | Period ended Particulars For the Period ended
P No. on 31.03.2022 (Audited) [on 31.03.2021 (Audited)

For the For the For the For the For the For the For the For the on 31.03.2022 [on 31.03.2021 T Gross Dircei Promiom G R 57 36
period ended | Period ended | period ended | Period ended | period ended | Period ended | period ended | Period ended (Audited) (Audited) ross Direct Premium Growth Rate ez % o067
on 31.03.2022 |on 31.03.2021 [on 31.03.2022 [on 31.03.2021 |on 31.03.2022 | on 31.03.2021 |on 31.03.2022 (on 31.03.2021 2 |Gross Direct Premium to Net Worth Ratio 4.75 24.71
(Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) (Audited) | (Audited) OPERATING PROFIT / (LOSS) 3 |Growth Rate of Net Worth 379.16% 126.21%
Premiums Earned (Net) 92938.93 78199.61 14056.19 1285421 | 1125271.67 | 103309450 | 1232266.79 | 112414832 (a) Fire Insurance -3996.21 7540.72 4 |Net Retention Ratio 88.62% 87.06%
Profit/Loss on sale/redemption of (b) Marine Insurance 32718 3362.06 5 |Net Comm-155mn Ratio . i i 6.85% 7.65%
Investments 5531.02 7476.84 898.34 1259.91 75941.76 96347.27 82371.12 105084.02 _ 6 |Expense of Management to Gross Direct Premium Ratio 28.70% 31.78%
Interest, Dividend & Rent — Gross 11795.18 11901.77 1915.76 2005.55 161949.58 15336731 175660.52 167274.63 (¢) Miscellaneous Insurance -158275.55 626659 7 |Expenses of Management to Net written Premium Ratio 29.95% 35.66%
Other 0.00 0.00 0.00 0.00 874.19 36053.59 874.19 3605359 | |INCOME FROM INVESTMENTS 8 [Net Incurred Claims to Net Earned Premium 104.21% 86.23%
— - - - — - —
(s?fﬁé]iﬁffffﬂfhe (a) Interest, Dividend & Rent - Gross 415178 0 190 glﬂlmb_s lei lt:_ claims provisions ”3(1)2 ;n Iz(l)g(: ;
4 S ombine: atio 4. 0 0%
(i) Towards Excess Expenses of (b) Profit on sale of investments 1946.86 0 11 |Investment income ratio 8.40% 10.44%
Management (c) (Loss on sale/ redemption of investments) 0 0 12 |Technical Reserves to net premium ratio 2.14 2.04
TOTAL (A) 110265.13 97578.22 16870.29 16119.67 1364037.20 1318862.67 1491172.62 1432560.56 D Amortizat P ' A : 00 3 13 |Underwriting balance ratio 034 025
Claims Incurred (Net) 82160.25 55764.94 13192.00 9543.90 | 1188780.66 |  904082.12 | 128413291 | 969390.96 i ) Amortization of Premium/Discount on : T4 [Operationg Profit Ratio 573% T 16%
Commission 1022254 | 10782.67 1045.90 153647 | 71911.06 8442407 317950 | 9674321 nvestments 15 [Tiquid Assets to Tiabilities ratio 030 015
Operating Expenses related to OTHER INCOME (To be specified) 0 0 16 |Net earning ratio 13.79% 4.44%
Insurance Business 21516.72 23006.48 2346.44 2595.78 256652.99 317860.56 280516.15 343462.82 (@) Profit on Sale of other Asset 61.89 9358 17 |Return on net worth ratio 260.88% 07.86%
Premium Deficiency . aila -y argin Rati i -y Margin Rati * P

o (b) Miscellaneous Income 2164.01 3378.58 :Z g\l;(:l;bl: Solvency argin Ratio to Required Solvency Margin Ratio 0.63 0.29

. ato

a. Exchange Loss 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 | |(c) Exchange gain 89.06 0 Gross NPA Ratio 1.00% T13%
b. Provision for diminution in the (d) Others 0 0 Net NPA Ratio - 0.00%
value of Investments, amortisation 20 |Debt Equity Ratio 033 1.56

i i TOTAL (A) -153771.00 19646.53 quity . .

of Premium on investments, and - -

§ 21 |Debt S C Rat; -21.41 -6.53
amount written off in respect of PROVISIONS (other than taxation) e . —
depreciated investments 361.83 483.41 58.77 81.46 4968.04 6229.33 5388.64 6794.20 - nterest ervlc:tl overage Ratio - 2.94 -l.;l;‘

(a) For diminution in the value of -12.66 0 Earnings per share X 1.
TOTA]? (B) 114261.34 90037.5 16643.11 13757.61 1522312.75 1312596.08 1653217.2 1416391.19 investments 24 |Book value por share 593 To1
Operating Profit / Loss C = (A-B) -3996.21 754072 227.18 2362.06 -158275.55 6266.59 -162044.58 16169.37 (b) For doubtful debts 776318 31991.60 Notes: - 1. Net worth definition to include Head office capital/Assigned Capital for Reinsurance branch
APPROPRIATIONS > ) ) ) #*With Forbearance, Solvency is 0.62
Transfer to Shareholders' Account -3996.21 7540.72 227.18 2362.06 -158275.55 6266.59 -162044.58 16169.37 (c) Others (To be specified) 0 0 EXTRACT OF THE AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED 31ST MARCH, 2022
Transfer to Catastrophe Reserve 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 OTHER EXPENSES [Regulation 52(8), read with Regulation 52(4), of the SEBI (LODR) Regulations, 2015]
i (Amount in Rs.Thousands)
'Sl';::isé:i;o Other Reserves (to be 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 (a) Expenses other than those related to 17.36 3.65 SL. Particulars Three months ended Year ended | Year ended
. . : . : . : : Insurance Business No. March 31, | December | March 31, | March 31, | March 31,
TOTAL (C) -3996.21 7540.72 27.18 236206 | -158275.55 626659 | -162044.58 16169.37 () Bad debis wriiten off - . 2002 | 32021 | 2021 2022 2021
Audited | Reviewed | Audited Audited Audited
(GO TR R BTG | () Interest on subordinated debt 7473.25 7473.25 1| Total Income from Operations 8,756,483 | -887.448 | -1,989,505 [-16,204458 | 1,616,937
_03. 03 d) Expenses towards CSR activities 574.24 0 2 |Net Profit / (Loss) for the period (before Tax, Exceptional
Particulars Sc;fﬁg‘:ll%l;ef' AS ‘?}3&1& ::1)2022 AS Igi}l& ?1)2021 @ = P = . ; and/or Extraordinary items) 9956801 | 980,172 | 7,024,823 |-16,746,718 | -5,629.966
SOURCES OF FUNDS (e) Penalities 3 [Net Profit / (Loss) for the period before tax (after
(f) Contribution to Policyholders' A/c 0 0 Exceptional and/or Extraordinary items) -9.956,801 980,172 | 7,024,823 |-16,746,718 | -5,629,966
SHARE CAPITAL NL-8 937500.00 567500.00 (i) Towards Excess Expenses of 874.19 36053.59 4 |Net Profit / (Loss) for the period after tax (after Exceptional
SHARE APPLICATION MONEY PENDING ALLOTMENT Management and/or Extraordinary items) 9,956,801 -980,596 | -7,013,473 |-16,747,142 | -5.618,573
RESERVES AND SURPLUS NL-10 1530.03 1564.56 (i) Others (please specify) 0 0 5 |Total Comprehensive Income for the period [Comprising
FAIR VALUE CHANGE ACCOUNT P p Y Profit /(Loss) for the period (after tax) and Other
SHAREHOLDERS FUNDS 25585.05 207114 (g) Others (Please specify) 0 0 Comprehensive Income (after tax)] 9.956,801 | 980,596 | -7.013473 |-16,747,142 | 5,618,573
. - i) Assets wri ff 0.8 0 6 [Paid up Equity Share Capital 93,750,000 | 56,750,000 | 56,750,000 | 93,750,000 | 56,750,000
-POLICYHOLDERS FUNDS 243653.93 174793.86 (i) Assets written o p Equity p
. : (i) Loss on Sale on Asset 6.04 13.64 7 |Reserves (excluding Revaluation Reserve) 153,003 79,966 156,456 153,003 156,456
BORROWINGS NL-11 89500.00 89500.00 ) Deb Tated 0 506 8 [Securities Premium Account NIL NIL NIL NIL NIL
TOTAL 1297769.01 837429.56 (iii) Debenture related expense : 9 [Net worth 27,510,144 91900 | 5741337 | 27,510,144 | 5741337
APPLICATION OF FUNDS (iv) others misc 0 7318 1 710 | Paid up Debt Capital / Outstanding Debt 5950000 | 8950000 | 8950000 | 8950000 | 950,000
INVESTMENTS - SHAREHOLDERS NL-12 317304.47 67605.86 (v) exchange Loss 0 326.13 11 [Outstanding Redeemable Preference Shares NIL NIL NIL NIL NIL
INVESTMENTS - POLICYHOLDERS NL-12A 3021783.22 2860366.48 | |TOTAL (B) 13696.18 75946.19 || 12 |Debt Equity Ratio 033 o739 136 03 136
LOANS NL-13 326133 3478.81 Profit/Loss Before Tax 167467.18 56299.66 13 |Earnings Per Share (of Rs. 10/- each) (for continuing and
N _ § discontinued operations) -
FIXED ASSETS 54955.28 50911.77 | [Provision for Taxation 0 0 TR 5 =T D X —
DEFERRED TAX ASSET 0-00 0-00 Adjustment of taxation for Earlier Years 4.24 -113.93 2. Diluted 175 017 179 294 144
CURRENT ASSETS Profit/Loss After Tax 16747142 56185.73 14 | Capital Redemption Reserve NIL NIL NIL NIL NIL
Cash and Bank Balances NL-15 68814.22 63292.49 APPROPRIATIONS 15 |Debenture Redemption Reserve NIL NIL NIL NIL NIL
Advances and Other Assets NL-16 583187.39 737389.26 _ _ _ _ 16 |Debt Service Coverage Ratio 3.0 20 BENE 2141 653
Sub T (a) Interim dividends paid during the year 0 0
ub Total (A) 652001.61 800681.75 17 |Tnterest Service Coverage Ratio 53.03 420 213 2141 653
DEFERRED TAX LIABILITY (b) Final dividend paid 0 O | e
CURRENT LIABILITIES NL-17 2741009.50 2768981.20 (c) Transfer to any Reserves or Other 0 0 a. The above is an extract of the detail‘ed format of ﬂnagcia] results filed with the stock exchange under l{_egulgtion 52 of »SEBI»(LODR) Regulatiogs.
Accounts (to be specified) 2015. The full format of the financial results are available on the website of the Company (https://nationalinsurance.nic.co.in) and on the website
PROVISIONS NL-18 672925.95 686720.54 p of National Stock Exchange (www.nseindia.com) & Bombay Stock Exchange (www.bseindia.com)
d) Transfer to Unclaimed Policyholders 616.69 663.90 b. For the other line items referred in Regulation 52(4) of SEBI (LODR) Regulations, 2015, pertinent disclosures have been made to the Stock
Sub Total (B) 341393545 345570174 @ Funds y Exchange(s) and can be accessed on their websites.
NET CURRENT ASSETS (C) = (A-B) -2761933.84 -2655019.99 c. The above audited financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on
] i ? ? B B 8th June, 2022.
MISCELLANEOUS EXPENDITURE (to the extent not written off or adjusted) NL-19 3155232 4732848 ﬁi‘lay“ec;"f profit/ loss brought forward from 462758.15 405908.52 une For National Insurance Company Limited 3
DEBIT BALANCE IN PROFIT AND LOSS ACCOUNT 630846.24 462758.15 _ Suchita G Sd‘/- g
als AT " alanc K 46.24 -462758.1 uchita Gupta z
TOTAL 1297769.01 837429.56 Balance carried forward to Balance Sheet 6308 62758.15 Place: Kolkata Chairman-cum-Managing Director =
Dated: 8th June, 2022 DIN: 08697650 =
FORM A PUBLIC NOTICE
Registered office: Landmark, Race Course Circle: Vadodara 390 007-
Under Requlati GpghBll-lcl ANN?tB'INKCEtMENdT fIndia (Insol 0’6’6’ Bank Corporate office: ICIC| Bank Towers, Bandra-Kurla Complex, Mumbai 400 051.
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency ICIC1 Bank Limited GOLD AUCTION CUM INVITATION NOTICE SREI EQUIPMENT FINANCE LIMITED
Resolution Process for Corporate Persons) Regulations, 2016) The below mentioned borrowers have been issued notice to pay off their outstanding amount towards the facility against gold omaments.(*Facility")
FOR THE ATTENTION OF THE CREDITORS OF o ooty s Gt 1T Sk bt th Loty 0 omovs acemune/chante 16 aUctan dote Wbt any oot notce. Auchon ol e hed one. Sl - Ur0101WB2006FLC109398
Y ' Ehy o van mebate e (A Company under Corporate Insolvency Resolution Process

Name of the Owner of

bounded as follows :-

Sl. No. Description of Mortgaged Property the mortgaged property
1. ALL THAT piece and parcel of the property consisting of the | Chavva Vijaya Sekhar
Flats as mentioned below comprised in new Municipal No. 10 Reddy

(Old no 15), in ward no. 77, Sampangiramnagar, with property
ID no. 77-106-10, admeasuring about 8248.8 Sqft or 921.00
square yards or 770 square metres, measuring North to South
86.3 ft & East to West 96 ft with building admeasuring approx.
3600 sqft RCC Structure with finished frame structure in Ground
Floor and First Floor, in the compound of "Poorna Prasad"
having sanctioned plan from Bangalore Mahanagar Palike LP
no JC/E/1517/06-07 dated 05.01.07 situated at Poorna Prasad
Road, Race Course Road, Bangalore 560001 butted and

Flat No Floor | Undivided share of land in sqft
001 GF 1506
002 GF 1506
101 FF 753
202 SF 753
301 TF 753
302 TF 1398
Common Area 109.8

Date : 08 June, 2022
Place : Bangalore

Authorised Officer
(SREI Equipment Finance Limited)
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N THE COURT OF THE CITY CIVIL AND
SESSION JUDGE AT BANGALDRE
0.5. No. 2680/2020 icoH-63

BETWEENR:
Seml. Ramiand Chato -~ PLAINTIFF
AND:
561 eorpE Thomas and afhers
- DEFEMDANTS

Ta,
1. 5. beorge Thomas 50 Samuel Chackn
Aged aboul 60 yeare, Residing at No. 20
| Wain, | Gross. Ralkere, Main Road,
Ramamurthy Mapa:, Bangakome-560016.
Detondant No. 1
Z 5. Falzal 5% Unknown, Agod aboul
Wagoe, Residing at Mo.32, W Cross, Near
Gandhi Vidyashats Srirsmapura Bangaiona-
SEDOE . Detendant Mo
3. 5. gl 50 Uinkrvowen, Agesd abourt Major
Residing ot No 32, W Cross, Neww Gandhi
Vidyathala, Griramapura, Bangalors
200 Detondant Mo.4
PAPER PUBLICATION DRAFT

Whinhon the Plas has fied @ sult in 0.5
No. S0E0ME0D lor B ol of Injuncion
mgariE all the Deloniants bedors th HonTie
City Civil Judge (COHLEE, for which roasan
sl e Deelendants are hereby summpned i
Epoear in paan of through & plosder betors
e Honle Loy Chll Courl (CCH-69) on
HLOT HEF? i the lorenoon &l 11 .00 &M i
answer the samin. Take nobcs thatl o el
ol your mppesrance on e diy mantionsd
mbowe, the st will be hoard and disposed off
iy o plvsencs, paned you Expanis

Gty waride’ iy i vl Sl of Bhi cowr i
fhis the day of 36,2022

By order of the Cowrtl, Assistan
Regisirer, City Civil Court, Bangalare
Atvocals for Plaintdi™s
/s Tomy Sebastian Associntes,
{ifa Mo 50, C.5 Mangion, Chunh Stresl
Bamgmbore SE0 001

doridacs (@ 2¥am e
=oem, G, mERCs ean,
...-:-ﬂm SH0056.

Xosd-z 06/ CoL 2 5202223,

o 24052021

Arsoasar
SRFCRT, RN B
of sr.immn]
DOKDSTS016 S=F NOV-2012 o2
el B ...mr"‘zl.-‘: il e
;.uﬂ."'iln..ﬂﬁ*-

uiﬁﬁr.. =
e ':&:q_!'.'ﬂ:“‘ IF-L“EE-..-

2k, (Bachelor

Hasotird =o

I
-J'-Jh

:',:-f_'uz"i = -a-.éﬂ-—_ ;._.E!..ﬂ:.: Zo%d 15
OErdesT seokaien dergmang.

QR éfo&émﬂg JTOF T

TOINR FPT FOONMOO0TTON
BT ng DO
NRERENTIT J0083NT

PR TIFEIT TR

S

CRRTE  Aomy)-ReyNTIN
@cgdra TONTITD WOR JzoR
non @03 QY T DO0VTOTINT.
QBTT WPT RO 12 T3
B,TEBTO AWFAGING 1512
OINTR , AEOFT 00N, 3o
3, e0m0N JSORONRLB).
Sintef Rejery RVNR O TS0
BROBRON TOT: W08 DFR
BRWR N3N mm@@ 38
&Keﬁ oY &FFTT @@rs
ciroedsa é’bwd BREEIEN a".\rod

Sl Gajondra M, 5o Narssmah Rno. FUst Mo
&, 38 Main Road, Geeynrs Balagn, Snrmma
ragar, Mahafaemipuram Bengalun:-56 085

Vitheraae the plantl-Bark has nsilulsd &
sult agairsl you for fhe recovery of @ sum
of Rs 7,51 404 B0(- [Rupess Seven lakh
Fifty One Thousand Four Hundred and
Four and Eighty paisa only), logethel wilth
cogdy and interesd thermson s 1000% Per
anmum compounded monthly, from B dale
of e sull il paymanl, You ang hensty
suenmonad b appaar in Sis Courl i parson
of by & pleddsr duly metrucied on the Bth
day of July 332 st Eleven ‘0'clock in fhe
lorgnoan 1o mnswel he olism and you e
grecied o produce on fhal day &l the
gocumnts wpon which pou inlend o reply n
suppon of your delenss
Take riotice thal in defaull of your appearancs
on i day belore menbonsd Me Sul will
be heard and delermingd in your absence
PRACInG you -
Given under my hand and the seal of tha
Court on thes the Tth day of June 2022

By order of the Cournt

Sd/- Asst Regestrar
City Chvil Court, Bengalisru
8ri Durga Prasad P S
Advocats [B A [Law) LLB) No BT/, 3nd

Floar, Shop No 1, Cuibonpe Main Bosd
Cipp 18th Cross. Bangalore-(2

IN THE COURT OF THE LXXXII
ADDITIONAL CITY CIVIL AND
SESSIONS JUDGE (COMMERCIAL
RAJBHAVAN

Between: Canara Bank, Lalbagh Wasl Gata
Branch, Baawanagudl, Bangalone -560 (04

. Plaintiif
e
Sri Manje Gowda —.Defendant
(ORDER ¥ RULE 2041} FORM NO 2 CIVIL]
Ta:

Defendant

Sri Manjegowda, S/o Krishnegowda, FUal
Mo 380, 18t Main, Jrd Cross, Shambhayi
ragar, Laggera, Pesenya Small Indusires
Araa, Bargahiru-540 058

Whareas the plamlif-Bank has nslitubed a
suit against you for the recovery of & sum
of Rs 7,16,123.47)- (Rupees Seven Lakh
Sixiean Thousand One Hundred and
Twenty Three and Forty Seven paisa only),
togather with costs and interest themson &t
1.30% per annum compounded  monihly,
from {he dada of the suil unil paymand. You
am hemsby summoned fo sppear in this
Court in person or by 8 plesder duly instructed
on the 11th day of July 2022 at Eleven ‘0¥
clock in the forenoon to answar the claim
and you are directed to produce an that day
&l Me documents upon which yau miend 0

1512 0800WNR wedn mmmﬁm 18 8ongeen
RePWEFTNT 0T 9P anmémrocs aw%@# =03
SReBIROTBIV. BPTEOBROBRON O]
3em© 20 samq DOINLD A RBRTLICFTOTD SIMERS
?DCS% TRENS. T3, mdoécsel =[TR @oﬁmeuﬁmﬁ@g.
COURT LXK IN THE COURT OF THE AIIII'I'I'Il:IHAL
IWmuu :#‘I'Tglﬁ;ﬂl. m‘ PR e
SESSIONS JUDGE ;mmun MMERCIAL
COURT), BSNL BUILDING, RAJBHAVAN II.IILDHG HJIHA
ROAD, AT BANGALORE-1 (C C H-83) mg_ﬁ_.ﬂg .!.ggu.gg_
Commercial 05 NO 8362021 BETWEEN: CANARA BANK,
Botwoen; Canara Bank, Joyanagar 9 | | Lalbagh West Branch, Basavanagudi,
Block Branch, Jayanngar, Bangalore 550041 | Bangalon-560004. represanded by its
Piaintifl | | Manager Sr Sudheendra K, ... PLAINTIFF
And AND
S Gajendra N _.Defendant Srl. P Venugopal Proprietor of Mis.
SUMMONS FOR SETTLEMENT OF ISSUE | | Varalakshmi Enterprises  ...DEFENDANT
LOEDER ¥ RULE 20(1) FORM NO 2 (CIVIL) | | suMMONS FOR SETTLEMENT OF ISSUE
o= (OROER V RULE 20i1} FORM NO. 2(CIVIL)
Defendant TO:

DEFENDANT:
Sl P Venugopal Son of lale Munlswamy. P,
Mged aboul 50 years, Proprobor of Mis
Varalakshmi Enberprises, Mo 18, 9th Cross,
Balap Nagar |Bamadu, Barashankan (1
Singe, Bengaluny-860045
And also gt No.66, 3rd Cross, 4th Block,
Modr Euro Kids, Ramarso Liyoul, Bana
shankari |l Stage, Bengalun-560085
Whareas he Plunilf hes insbubed & sud
againgd you for the recovary of @ sum of
Ra, 13,86.961.02ps ([Rupsas Thirtaan
Lakha Eighty Six Thousand Mine Hundred
Sixty One and paiwe Sixty Two only)
togather with costs and inderest al 11,389
par annum compaunded manthly ram e
clats af sull undl paymsnt. You ane hisnaby
summonsd o appdar in s Court in penkon
of by a pleader duly natrucled on the 08
day of 07, 2022 at Eleven "O'Clock in
thie foramcon 1o answesr tha claim and ol
ara dreclad to produce on thal day all the
documints wpon which you irend 1o rely in
suppon of your defenss, Take Notice s
in dedaull of your appedrance on Ba day
belore mentionad tha suit will be haard and
determinad n your absenca, placing you
BE-pamE
Given under my hand and the seal of tha
Court on this the day of 28/8/2022,
By Ordar of the Court
Sdi- Sheristedar
City Civill Court, Bengalsru
K. Aswathanarayana, Advocale lor Plamif
Mo.208, 2nd Floor, “Cilaty Building
Mio. 3-8, Diagonal Road, YW, Puram,
Bangalore 560 004
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